
ANNEXURE 7
Name of the corporate debtor: Anandabharathi F€rtitizers (India) Private Limited , Date of commencement of CII.J 14-02-2024; List of creditors a s on l}-(tr.-2024

List of operational creditors (Government)

(Amount int)

For ertilizers (India) Private Limited
KALVAKOLANU MURALI KRISI{NA PRASAD,

RESOLUTION PROFESSIONAL,
rBByrPA-OO1/IP-p00967 t2017-20 I 8/l I 588

AFA VALID UPTO 22-11.2024
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NIL NIL NIL 0 0 NIL NIL 0 0 0 0 0
Total 0 0 0 0 0 0 0 0 0
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